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C.P. No. 85/241-242lNCLT/MB/MAH/20U

this Petition, then the consequential legal remedy is always available to

the Petitioner.

Having held that the Petition is maintainable, hence to be listed for

hearing on 20th July, 20 t 7. lssue Notice.

Date: 126 June,2017.
M.K. SHRAWAT

MEMBER (JUDICIAL)
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